08.03.2018

CONTENTS

Sixteenth Series, Vol. XXX, Fourteenth Session, 2018/1939 (Saka)
No. 11, Thursday, March 8, 2018/Phalguna 17, 1939(Saka)

SUBJECT PAGES

REFERENCE BY THE SPEAKER

International Women's Day 6-8
ORAL ANSWER TO QUESTION
* Starred Question No. 181 11-13

WRITTEN ANSWERS TO QUESTIONS
Starred Question Nos. 182 to 200 14-92

Unstarred Question Nos. 2071 to 2300 93-653

* The sign + marked above the name of a Member indicates that the Question was actually asked on the floor of the House by
that Member.



08.03.2018

PAPERS LAID ON THE TABLE 655-657

STANDING COMMITTEE ON SOCIAL JUSTICE
AND EMPOWERMENT
50" to 53 Reports 658

STANDING COMMITTEE ON HOME AFFAIRS
205" to 208" Reports 659-660

STANDING COMMITTEE ON HUMAN RESOURCE
DEVELOPMENT
302™ and 303" Reports 660

STANDING COMMITTEE ON HEALTH AND FAMILY
WELFARE
106" and 107" Reports 660-661

STATEMENT BY MINISTER
Status of implementation of the recommendations
contained in the 35th Report of the Standing Committee
on Rural Development on Demands for Grants
(2017-18), pertaining to the Ministry of Drinking
Water and Sanitation
Shri S.S. Ahluwalia 661

MOTION RE. 52" REPORT OF BUSINESS
ADVISORY COMMITTEE 662

DEMANDS FOR SUPPLEMENTARY GRANTS

Shri Arjun Ram Meghwal 663



08.03.2018

MATTERS UNDER RULE 377 664-670

(i) Need to redress the problems of landless
farmers belonging to Scheduled Castes

Shri Rattan Lal Kataria 665-666
(i) Need to construct bye-pass roads and road
bridges in Vellore Parliamentary Constituency,
Tamil Nadu
Shri B. Senguttuvan 667-668
(iii) Need to impress upon Chhattisgarh

Government to stop construction of water
barrage projects on river Mahanadi in
Chhattisgarh

Shri Nagendra Kumar Pradhan 669

(iv) Need to change the name of "Bombay High
Court" as "Mumbai High Court"

Shri Vinayak Bhaurao Raut 670
ANNEXURE - |
Member-wise Index to Starred Questions 672
Member-wise Index to Unstarred Questions 673-678
ANNEXURE - II
Ministry-wise Index to Starred Questions 679

Ministry-wise Index to Unstarred Questions 680-681



08.03.2018

OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Sumitra Mahajan

THE DEPUTY SPEAKER

Dr. M. Thambidurai

PANEL OF CHAIRPERSONS
Shri Arjun Charan Sethi
Shri Hukmdeo Narayan Yadav
Shri Anandrao Adsul
Shri Pralhad Joshi
Dr. Ratna De (Nag)

Shri Ramen Deka
Shri Konakalla Narayana Rao
Shri K.H. Muniyappa

Dr. P. Venugopal

SECRETARY GENERAL

Shrimati Snehlata Shrivastava



08.03.2018

LOK SABHA DEBATES

LOK SABHA

Thursday, March 8, 2018/Phalguna 17, 1939 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]



08.03.2018

REFERENCE BY THE SPEAKER
International Women's Day

AT 3TEAET : 1T ASRFIT, ST o 31a It &t fafeq § o 8 A1 ofeRisdy
ST [&ad & ®Y H AR ST 8

9 aY RIS Afger g &t o & 77 & 777 : JFior iR et
FRIAT I At & Sfiad § §&ela (Time is now : Rural and Urban activists

transforming women'’s lives).

T ARRIRUT 37T T T AL TN, TE THT DI ATLIDHAT A & TAT T
TR A & &b AT F<t A T 8l
Ife T T GO T HTer St el & & g A o Sl U Hhel IS D
foTq ST T T ©F T2 BT AT B
3R &F |9 ART T FafIor Jorfcr T Afgetrall & Siad 5 FhRIAS YRacH
& oI Hepfoud B S e & fHeTax i a, AT =RT 2 & foh ey o ameprer
TR BT fepre-ueft Iz IS v |
H 3110 et e 3R ol AR 57 & Sl & foTg sHem & S 41g 8T 8, S #7
I ufehal 7 fora &
“ 8T fepddt bt 31R (3R T <),
I8 & YR AR
TS &t 3T
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3ITST ST T hT ReAfeT &, ST AFcit g, 87 ot =13 3iR & off, a8 govarm s
AT Y, 3T FFoell T HY AT oAebR Felcll & TR TEIcl DT HY AT ofehR Fefcll 8l
59 foTq A a1 T forell & -

“TheT Dbl HTY R foreteh-T I,
& Sl {4l oI &, g8 il aifed 8 71T, 98 sARY Iod Txapicr i &fl &l
el DI H1Y R fiIeTed a1 g
Il 8T & 98 Iowadl Aiasg Bl 3R,
feraferet ferer ot fvael™ apvrm
9 Gy A H Uh 91 31IR gt S &b foTg 89T U 91 dledl Srel! & —
AT S, BRI JBRT J&T eI’
# BHEI AT F St § fob VAT 781 81 ST dadll 8 (b I HHRIHD AR 3R
e

HEAT R foTaT U S PHaT,
o 7 8T ey, 997 ST, IESIEE

TR I |G TH BN, 519 87 T AT SHH FEURIT 1, FHY AW 11 SAfery
3TN JIRISE T Afgel gt W, & AfaArsi &f dr qeTs < & & g1 S R arf
HY 3151 B A3 Bl Wl I AUH-3U Jed Bl Auic o &l offl & d g4
et a1Ts, ar fohedT =1 e fob H 3TU U<eT T ATST 8T &1 I ST T 1T B

R & AT IS 7, I8 ot T 98 ST B G |
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H AT AfEeTall Pl 8f 781, ARATSN DI I 4TS < 81 W8I g, olih ofg QI
AT N AR T, ST dhae HfEean &l 981, Afgeten & Ar-arey At ol
HOT IR IR AT T RSP A, I g 3R I oy ot # Hfeer e bt gerg
< gl
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...(TIYT)

SHRI MALLIKARJUN KHARGE (GULBARGA): Madam ... (Interruptions)
HON. SPEAKER: Do you want to say something?

... (Interruptions)
HON. SPEAKER: If they are allowing, | have no objection.

... (Interruptions)
11.06 hrs

(At this stage, Shri P. Kumar, Shri Jayadev Galla, Shri B. Vinod Kumar, Shri

Y.V. Subba Reddy and some other hon. Members came and stood on the floor

near the Table.)

... (Interruptions)
HON. SPEAKER: Yes, Shri Ananthkumar ji.
THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, please take
up the Question Hour. After ‘Question Hour’, we are ready to discuss the
issue about the irregularities in banking sector ... (Interruptions) The issue
regarding irregularities in banking sector is already listed in today’s List of
Business under Rule 193. After ‘Question Hour’, we are ready to take it up ...
(Interruptions)
HON. SPEAKER: Now, Question Hour. Question No. 181 — Shri Dhananjay
Mahadik.

... (Interruptions)
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11.07 hrs
ORAL ANSWER TO QUESTION
(Q. No. 181)
HON. SPEAKER: Q. No. 181 — Shri Dhananjay Mahadik.
RIoTeT AR FEodr HaTed 3 Wod 7T (ST O O STgqatordn): Wb faRur 1

Ued IR I ST M 8. (Sau™)

HON. SPEAKER: The House stands adjourned to meet again at 12 o’clock.
11.08 hrs

The Lok Sabha then adjourned till Twelve of the Clock.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)
12.0'2hrs

(At this stage, Shrimati V. Sathyabama, Shri Jayadev Galla, Shri Y. S. Avinash
Reddy and some other hon. Members came and stood on
the floor near the Table.)
... (Interruptions)

ATTRT STETET : HIFI TR0, Het AT fawl o) o Hawdl & T IR
bl T UTH §8 &1 Ty I JHel He<aqul &, Ty gid folq 3MTST &1 dridrer §
YT ST J1HaRT 81 &1 T Il 37 AR N ISV ST Ahdl &l §aeTT T
TN URTTg 2T et T T & foTu SFAfeT U & o &

...( FIY)
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12.01 hrs

PAPERS LAID ON THE TABLE

HON. SPEAKER: Now, Papers to be laid. Col. Rajyavardhan Rathore.
THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND
SPORTS AND MINISTER OF STATE IN THE MINISTRY OF INFORMATION
AND BROADCASTING (COL. RAJYAVARDHAN RATHORE (RETD.)):
Madam, | beg to lay on the Table a copy of the Detailed Demands for Grants
(Hindi and English versions) of the Ministry of Youth Affairs and Sports for the
year 2018-2019.

(Placed in Library, See No. LT 8814/16/18)
TATE H o FAT (St TSI I AeaTer) : Tede HeledT, o 9 Puter I1ed Hr
3R, H A&TAT Tieft ASERT AT ASFIR TRET 1A, 2005 6t &aRT 29 & I0-
YR (2) & IfcHicT ATRGT TEAT Blo3To 403 (37) ST [T 25 SaRT, 2018 &
R b ASTYT H Fep1RIT 88 off qorr fiqeh GRT SfaRT 37aT IS BT Jerr=iat
3T ST A UfReenfie R g7 I AR & srjgal-1 3 s
AT o 7Y & bl Teh iy (fE=at ToIT ST HRepRUT) FHT Yol IR I g

(Placed in Library ,See No. LT 8815/16/18)
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THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI
JAYANT SINHA): | beg to lay on the Table a copy of the Memorandum of
Understanding (Hindi and English versions) between the Pawan Hans Limited
and the Ministry of Civil Aviation for the year 2017-2018.
(Placed in Library, See No. LT 8816/16/18)
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(SHRI ARJUN RAM MEGHWAL): | beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
Section 619A of the Companies Act, 1956:-
(i) Review by the Government of the working of the Kerala
Land Development Corporation Limited,
Thiruvananthapuram, for the years 2008-2009 and 2009-
2010
(i) Annual Report of the Kerala Land Development Corporation
Limited, Thiruvananthapuram, for the years 2008-2009 and
2009-2010, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.
(2) Two statements (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8817/16/18)
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THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT

AND HIGHWAYS, MINISTER OF STATE IN THE MINISTRY OF

SHIPPING AND MINISTER OFSTATE IN THE MINISTRY OF CHEMICALS

AND FERTILIZERS (SHRI MANSUKH L. MANDAVIYA): | beg to lay on the

Table a copy each of the following Notifications (Hindi and English versions)

under Section 10 of the National Highways Act, 1956:-

(1) S.0.242(E) published in Gazette of India dated the 16" January,
2018, regarding rates of fees to be recovered from the users of
National Highway No. 15 (Jaisalmer-Barmer Section) in the State of
Rajasthan.

(2) S.0.243(E) published in Gazette of India dated the 16" January,
2018, regarding rates of feeds to be recovered from the users of
National Highway Nos., mentioned therein.

(Placed in Library,See No. LT 8818/16/18)
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12.03 hrs

STANDING COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT

50th to 53rd Reports
Y AT S (RRYR) @ Te&T HEIST, § FH1Teb =1 3R Tferep1ReT Gerelh Tt
AT (2017-18) o feAfeTRad HfcraaT (fewe i 3ol TRepvur) IRRI PR § -
(1) QRIS =T 3R IIRIHIRGT FAT (IS =IRF 3R STferestRar
ferdT) T SFITAT &Y /RN (2018-19) & IR H 5087 Hfcrda|
(2) ARG =TT 3R MRIBIRGT FoATer™T (eI FAfhaRur famT) dHt

TSI &1 AN (2018-19) & IR H 5187 Uil

(3) S PRI HATGRT T 3FIGMI T AT (2018-19) & IR H 5247
INCES]

(4) IICUHEID PRI HACKT DI AISMI Dl A (2018-19) b IR H 537

PIRCES]
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12.03"%. hrs

STANDING COMMITTEE ON HOME AFFAIRS
205" to 208" Reports

SHRI ADHIR RANJAN CHOWDHURY (BAHARAMPUR): | beg to lay on the
Table the following Reports (Hindi and English versions) of the Standing
Committee on Home Affairs:_
(1) 205" Report on Action Taken by Government on the
Recommendations/Observations contained in the Two Hundred
Third Reports on Border Security: Capacity Building and
Institutions.
(2) 206" Report on Action Taken by Government on the
Recommendations/Observations contained in the Two Hundred
First Report on Demands for Grants (2017-18) of the Ministry of
Home Affairs
(3) 207" Report on Action Taken by Government on the
Recommendations/Observations contained in the Two Hundred
Second Report on Demands for Grants (2017-18) of the Ministry
of Development of North Eastern Region.
(4) 208" Report on Action Taken by Government on the
Recommendations/Observations contained in the One Hundred
Ninety-eighth Report on Disaster in Chennai caused by Torrential

Rainfall and Consequent Flooding.
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12.04 hrs

STANDING COMMITTEE ON HUMAN RESOURCE DEVELOPMENT
302nd and 303rd Reports

it ORY vATE sy (Se) - HEeAT, § A9 ST e daelt mft afafa &
TR TfcrdeT (fewal T STISTT HAXhRN) HHT Ue IR /I § :-
(1) AT GATE fIpRT FATerd, JeacR R 9T Y e &l 7 2018-
19 (FT G=AT 58) & IR § 30247 Hfcrded]
(2)  JaT BRIHH R Wl HATCRT DT ST T FFIT 2018-19 (FRT FEAT 99) b
IR H 30347 fcrdeH|
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12.04"- hrs

STANDING COMMITTEE ON HEALTH AND FAMILY WELFARE
106th and 107th Reports

ST. oI SIRTATer (Uf3 TvuRen) : q8iedT, § Tarey iR gRaIR dedmr Heeh
Tt AT & FeAferRad Uit (@t T SIS EEehvun) T Ucel WR T §

(1) TRy 3R URAR Hedmor fIyTT, TaResy 3R IRAR deTor HATer B
3FIGI &Y 7N (2018-19) P IR H 106 a7 HfcrdeH|

(2) TIRRY IFIHYM (AU, TR 3R URAR B0 HATeRT Dl STIETI
91 (2018-19) & SR § 107 a7 wfcrdeHl

... (Interruptions)
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12.05 hrs

STATEMENT BY MINISTER
Status of implementation of the recommendations contained in the 35th
Report of the Standing Committeeon Rural Development on
Demands for Grants (2017-18), pertaining to the Ministry of

Drinking Water and Sanitation”

THE MINISTER OF STATE IN THE MINISTRY OF DRINKING WATER AND
SANITATION (SHRI S.S. AHLUWALIA): | beg to lay a statement regarding the
status of implementation of the recommendations contained in the 35" Report
of the Standing Committee on Rural Development on Demands for Grants

(2017-18), pertaining to the Ministry of Drinking Water and Sanitation.

... (Interruptions)

* Laid on the Table and also placed in Library ,See No. LT 8818A/16/18.
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12.06 hrs

MOTION RE:52nd REPORT OF BUSINESS ADVISORY COMMITTEE

AR 3R IeRe HAT TAT FHEHT BRE HAT (4} 3T PAR ) + H Tl g PR § -
“fdp & T 7 A1, 2018 T FHT H IR DR HAUT FAfT &b 529 HferdaT §
FEHd &1”

HON. SPEAKER: The question is:

“That this House do agree with the Fifty-second Report of the Business
Advisory Committee presented to the House on 7th March, 2018.”

The motion was adopted.

... (Interruptions)
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12.06"- hrs

DEMANDS FOR SUPPLEMENTARY GRANTS- FOURTH
BATCH,2017-18

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS AND MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION
(SHRI ARUUN RAM MEGHWAL): On behalf of Shri Arun Jaitley, | beg to
present a statement (Hindi and English versions) showing Supplementary
Demands for Grants—Fourth Batch for 2017-18.

(Placed in Library,See No. LT 8818B/16/18)

... (Interruptions)
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12.07 hrs

MATTERS UNDER RULE 377"

HON. SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. The Members may hand over text of the matters at the
Table of the House as per practice.

... (Interruptions)

* Treated as laid on the Table.



08.03.2018

(i) Need to redress the problems of landless farmers belonging
to Scheduled Castes

SHRI RATTAN LAL KATARIA (AMBALA): | would like to bring to the kind
notice of the Government the pitiable condition of DALIT FARMERS who are
the worst victims of marginalisation in rural economy.

The Government is committed to address the distress of farmers as is
evident from the available data.

Seven decades after independence, while a majority of farmers cultivate
their own land (however small their holdings may be), most Dalit farmers are
daily wagers.

According to census data, 71% of Scheduled Caste farmers are what
the census refers to as agricultural labourers —they work for wages on land
they do not own.

It is not only in agriculture alone that they have been short-changed.
They are under-represented when it comes to jobs in the private sector and
education. The state’s role in fighting this inequality is crucial.

Only state can give them the tools to fight marginalisation. Therefore, |
urge to redress the problems of landless Dalit farmers so that they may be able

to earn their livelihood.
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(ii) Need to construct bye-pass roads and road bridges in Vellore
Parliamentary Constituency, Tamil Nadu

SHRI B. SENGUTTUVAN (VELLORE): National Highway No 234 between
Villupuram in TN and Mangalore in Karnataka runs through Vellore City and
Gudiyattam Town, both are most populous urban centres in the Vellore
Parliamentary Constituency. In Vellore, NH 234 bisects the city running across
the entire length of the city to a distance of nearly 15 KMs. It is the main
arterial road choking with exponential increase in vehicular traffic. Traffic can
hardly move through the road during peak hours and road accidents are dime
a dozen. An astounding number of persons have either lost their lives or
sustained crippling injuries. The answer to this problem is by providing a 21-
KM stretch of by-pass from Vandranthangal and up to Kandaneri, where it
would intersect NH 48. A flyover should be provided at the point of intersection
between NH 234 and 48 at Kandaneri, which is also an accident-prone area.
This by-pass would facilitate the vehicles, particularly the heavy vehicles,
proceeding to Sripuram Golden Temple, Andhra Pradesh, Karnataka etc., to
pass by the Vellore City in a relatively short time and would ease the
congestion within the City. In Vellore, NH 234 intersects NH 48, wherein a
traffic circle, called Green Circle, is occupying an enormous area of the road
defeating the very purpose of its provision. It severely constricts and restricts
the traffic causing traffic jams. The size of it should be reduced drastically. The

old Palar Bridge, which is about 5 decades old, connecting Vellore and

24
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Katpadi, situated on NH 234, is narrow and has become dilapidated. A new
two-way bridge is required to be constructed. So also, the railway overbridge at
Katpadi Junction situated on NH 234, has become dilapidated and it requires
to be rebuilt to accommodate the increase in vehicular traffic. Gudiyattam is
the second most populous town in Vellore District. NH 234 passes through the
length of Gudiyattam Town and is choked to brim with traffic, even when it is
converted into one-way road. A 7.5 KM long by-pass from Sethuvandai to
Nellorepet would ease the congestion. | urge the Ministry of Road Transport
and Highways, to expeditiously sanction these bypass roads with a view to
reduce the hardships faced by the people and to reduce the number of road

accidents.
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(iii) Need to impress upon Chhattisgarh Government to stop
construction of water barrage projects on river
Mahanadi in Chhattisgarh

SHRI NAGENDRA KUMAR PRADHAN (SAMBALPUR): The Judgement of
Hon’ble Apex Court dated 23.1.2018 has brought relief to the people of Odisha
by protecting their age old rights and interest in the water of Mahanadi and the
Union Cabinet has approved the proposal for construction of a tribunal under
Interstate River Disputes Act 1956 on 20.2.2018.

| request Hon’ble Prime Minister to issue instructions under Article 256
of the Constitution to the State of Chhattisgarh to stop construction of ongoing
projects, particularly, the ongoing six barrages across Mahanadi or else there
will be huge adverse effect on the Hirakund Reservoir Storage, drinking water
problem, Ecotourism and irrigation facilities to the people of the State. Further,
it would adversely affect the farming community who constitute 70% of the

people of Odisha.
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(iv) Need to change the name of ‘Bombay High Court 'as
‘Mumbai High Court'

SHRI VINAYAK BHAURAO RAUT (RATNAGIRI-SINDHUDURG): The
Proposal for changing the name of “Bombay High Court” as “Mumbai High
Court” has been pending with the Central Government for a long time.
Maharashtra Government has issued reminders from time to time in the matter.
| have also raised this issue in the Lok Sabha a number of times and written
letters to Hon’ble Prime Minister and Hon’ble Minister of Law & Justice for early
decision in the matter. The last reminder was issued by the Maharashtra
Government on 1/11/2017.

However, the matter is still pending with the Central Government.

|, therefore, urge upon the Central Government to bring forward the
necessary legislation in this regard during the current Budget Session of
Parliament.
HON. SPEAKER: The House stands adjourned to meet again on Friday, the
9th March, 2018 at 11 a.m.
12.08 hrs

The Lok Sabha then adjourned till Eleven of the Clock on Friday, March 9,
2018/ Phalguna 18, 1939 (Saka)
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